
THE GAUHATI HIGH COURT ATGUWAHATI
HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION

Name & Designation

al Chandra Kalita, Senior ludicial
Assistant

Dated Guwahati J6

lPost(s) against which appointed.

Vice Sri Rituparna Das, Court Master
promoted to the post of Administrative
Officer (Judiciat).

f(
December,2024

No. HC'V-31/20231/a3 L /Estt,### In exercise of the powers conferred under Articre 229of the constitution of India read with rule 6(a) and 7(5) of the Gauhati High court services
(Appointment, conditions of service and conduct) Rules, 1967, Hon,bte the Chief lustice has
been pleased to appoint the folowing employees, temporariry and untir further orders, as court
lvlaster in the Principar seat of the Gauhati High court, Guwahati, in the pay Band of (pB_3) Rs
22000-970001- plus Grade pay of Rs. 10900/- p.m. plus other allowances as admissible under
the Rules with effect from the date(s) of their joining against the post(s) mentioned berow;

st.
No.

1. Sri Kush

,e ri Gopesh Kumar Das, Senior Judicial Vice Sri Chandan Das, Court Master
Assistant promoted to the post of Administrative

Officer (Judicial).
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REGISTRAR GENERAT

Memo No. HC.V -3Llz023ltog2AtEstt. Dated 16 .L2.2024
-Copy fo.!' lnformation and n&essary action to:1. The Principal Accountant Ceneral lnaf;, nsram, Beltola, Guwahati_29.2. The Registrar (Vig./Judt./Admn.), Gauhiti High bourt, Guwahati.3. The Regrstrar-cum-principal secretary to tio-n.ble tne cnier Justice, Gauhati High court,Guwahati.
4. The Secretary, Gauhati High Court Legal Services Authority, Guwahati.5 The senior Informatron Technorogy c6nsurtant, caunati Hign court, Guwahati.6. The toint Registrar,. Gauhati High 6ourt, Guwahati.7 The Joint Secretary to the Govt. of Assam, iinur.. (SfU; Deptt., Dispur, Guwahati_6.B The Joint secretary to the Govt. of Assam, rinance iauoget) De;ft.,'Di+uL cr*ir,uti-6.9 The Director, Assam Gazette, Assam dovt. presi, Bamunimaidan, Guwaahtt2r, forpublication of the above notification in the next issue of Assam Gazette.
10. The Director of Accounts and Treasuries, Assam, Dispur, Guwahati.
11. The Deputy Registrar Gauhati High Court, Guwahati.
12. The Assistant Registrar, .. ... ..... ... ... ... ., Gauhati High Court, Guwahati.
13. The Secretary to the Hon,bte Chief Justice, Gauhati iigh Court, Guwahati.
14. The Special Officer, Translation Wing, Gauhati High Court, Guwahatj.
15, The Librarian-cum-Resea rch Offlcer, Gauhati nigi Court, Guwahati.

t9:T"::,,^.-.1-Y:1?g.lt Gauhati High Courr, G"uwahatj with a request ro uproad rhisnotlrrcatron in the Hlgh Court Website.
17. The Court Manager, Gauhati High Court, Guwahati.
18. The Treasury Officer, Kamrup Treasury, Guwahati_1.



19. The Private Secretary to Hon,ble Mr/Mrs. Justice, ..Gauhati High Court,
Guwahati.

20. The AOJ,........_................... .:,-Gauhati High Court, Guwahati for taking necessary action.
21. The Court Officer I & Court Officer II, Ga;hati High Court, Guwahati.
22. The Chief Security Officer, Gauhati High Court, G-uwahati.
23. The F&AO, Gauhati High Court, Guwahati.
24. Persons concerned.
25. cA to the Registrar Generar/Registrar (vig,)/(Judr.)/(Adm n.)/(Esn. ), Gauhati High court,

Guwahati.
26. The Order file.
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